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For instance, . sarpagandhi is called 
RudoUia SerPentina, I want to know 
whether the original Indian names in 
Sanskrit, Tamil or Telugu will be 
kept. 

SIni Karmarkar: Without deteri-
ment to efficiency, I should like all the 
foreign names to be translated into 
Indian languages, so that our people 
maybe familiar with them. 

Shri C. R. Pattabhl Raman: I am 
referring to Indian names. I have 
given the example of SIU'}IIlI'UIdhi 
which is called Ruc1aUia SerpeDtIDa. 

Shri Karmarkar: If my hon. friend 
makes it a point never to refer to 
,erpentina even in Parliament, I am 
quite sure that sarpag!1ndhi will be 
more popular and serpentina will be 
less popular. 

Shri Chandra Shankar: May I know 
whether the ayurveda students of 
Indian universities get admission in 
foreign universities? 

Shri Karmarkar: There is a recipro-
cal arrangement by which certain 
Indian degrees are recognised by 
some institutions in foreign countries 
and their degrees are recognised by 
us. There is reciprocity. 

Shri Sampath: May I know whetr..er 
the other indigenous systems like 
unani and sidha will also be taken up? 

Shri Raj Bahadur: We are just Lry-
ing to make a beginning. 

Shri Ajit Singh Sarluidl: May 
know whether the views of the Indian 
Medical Council were taken and whe-
ther they have agreed to the feasibi-
lity of the introduction of this 
scheme? 

Shri Karmarkar: It is not necessary 
for us to take an opinion in every 
mutter. We have offered these profes-
sorships to the colleges and We want 
to subsidise them fully. In the case of 
those of them who want to take these 
professorships, we will also include 
this in their course. 

SIni Ajit Singh Sarhadl: I want to 
know whether the views of experts 
have been taken about the feasibility 
of introducing ayurveda courses in 
medical colleges which deal with 
allopathy? 

.~. 

SIni Karmarkar: I think we look 
upon ourselves as fully expert in titis 
matter. 

Wagons for Transport of Sali 

"". Shri Barish Chandra Mathur: 
Will the Minister of Ralhra:rs be 
pleas,ed to state: 

(a) whether it is a tact that large 
quantities of salt from Sambhar could 
not be lifted because of short supply 
of wagons in 1959 and in 1960; 

(b) what was the demand and 
supply of wagons and coll8equent loss 
to the company and railways because 
of short supply; and 

(c) wheth.er salt company's future 
demand has been ascertained and 
adequate arrangements made? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) No. It 
is not a fact that large quantities of 
salt from Sambhar could not be 

~e  in 1959 and 1960 because of 
·short supply of wagons. There was, 
however, ,some short supply of wagons 
during certain months of 1959 and 
1960 which was subsequently made 
uP. 

(b) 16,516 wagons in the year 1959 
and 14,270 wagons in the year 1960 
were loaded at Sambhar sources leav-
ing an outstanding demand of 52 
indents and 23 indents respectively 
at the end of December '59 and 
e e ~  '60. There was no loss to 
the Railways on this account. Gov-
ernment are not aware of the loss to 
the Salt Company. 

(C) The demand of the Salt Com-
pany for the year 1961 has been 
furnished by th,e Salt CommiBsioner, 
Jaipur, as 52' 5 wagons per day at 30 
working days. Arrangements are 
being made to meet the demands to 
the maximum extent possible. 
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, ShriHarish Chandra Mat:bur: Are 
Government aware that even in their 
first authentic report which they have 
placed on the Table of the House it 
is mentioned that this salt company 
has suffered a great loss because of 
want of supply of wagons? Do I 
take it that that report whicb. came 
from this G<lvemment Company is 
n(}t correct? 

Shri Shlilmawaz Khan: have 
stated the position as it exists at 
present, There was an outstanding 
of 52 wagons at the end of 19:>9 and 
an (}utstanding of only 23 wagons at 
the end of 1960. This is not a very 
large figur,e and I am sure the hon. 
Member would not accuse the rail-
ways of letting down the salt indus-
try. 

Sbri T. B. Vittal Bao: According to 
the figuras given (}ut, the Salt Con-
troller wanted at the rate of 52'5 
wagons per day, which is much more 
than th,e 52 wagons short for the 
whole year, It is something like 1500, 
May I know when we will be in a 
position to transport the traffic cur-
rently and how long this chronic 
shortage of wagons will go on'? 

Shri Shahnawaz Khan: Although the 
the quota is rather high, the Salt Com-
missioner and his organisation make 
day to day indents, which are met 
with by the Railways. By and large, 
We are meeting all their demands. 

Shri Barish Chandra Mathur: We 
were told that we are surplus in 
wagoIl,s and we are now in a position 
to export wagons. May I know whe-
ther the same position continues and, 
if so, whether there is any other 
bottleneck other than the shortage of 
wagons for lifting salt? 

Shri Shahnawaz Khan: I would 
like to inform the hon. Memb.er that 
there are two categories of salt. One 
is classified as zonal salt, which is 
moved under a higher category, cate-
gory (C). The other is non-zonal 
salt which is mov,ed under category 
(E), whiCh ~s a lower category, It 
there is any difficulty, it is On account 
of this. 

Shri Barish Chandra Mathnr: I 
have not been able, to follow the 
answer. Whether there is any diffi-
culty in lifting category (E) salt and 
category (C) salt or not, we ar,e told 
there is a surplu.s of wagons, It is a 
statement laid on the Table of the 
House. Now the hon. Minister says 
that they are able to lift the salt. 
Then th,e Ministry of Commerce and 
Industry is in the wrong because they 
have made a clear charge against the 
Railway Ministry and said they have 
suffered a heavy I(}SS because of t.h,e 
n(}n-supply of wagons. Now I am 
asking a general question whether alI 
kinds of salt can be lifted or not and 
whether there is any bottleneck. 
What is the position regarding cate-
gory (E), which means a lower 
category. Why is that salt not lifted'? 

Shri ShaJmawaz Khan: It is quite 
obvi(}us that category (e) will move 
before cat,eg(}ry (E). Although we 
may be surplus in wagoBS at certaln 
times of the year, during the busy 
season, particularly during the sugar-
cane crushing seaSOn every surplus 
wagon is utilized for transporting 
sugarcane to the maills. When the 
busy season is over We try t(} make up 
for the lapse that might have occurred 
during the busy periods. 

Mr. Speaker: Then what is the sur-
plus wagon? The hon. Member wants 
to know what the surplus is? It is 
a surplus (}nly whenever it is not in 
demand. When wagons are not in de-
mand, they are always in surplus. It 
is surprising. If there is a surplus it 
means there is no deficiency at any 
time. If there ~ a heavy demand by 
sugar to that extent there is no ;,ur-
plus and there is a deficit for salt. He 
wants to know whether there is that 
deficit. 

Shri Shahnawaz Khan: We are try-
ing our very best to build more and 
more wagons. But the country is also 
developing very fast. 

Mr. Speaker: Then there is no sur-
plus, 
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8hri Barish Chandra Mathur: Now 
that this matter has been discussed 
between the Salt Commissioner aIld 
the Managing Director may I take it 
that there will be no difliculty regard-
ing the lifting of salt completely to 
the satisfaction of the company, be-
cause it affects labour very much? 
May I have this assurance now from 
the hon. Minister? 

Mr. Speaker: The han. Member will 
have to wait to speak on the railway 
budget? Why should he have an as-
surance from the Deputy Minister? 

Shri Barish Chandra Mathur: 
thought he knew the position and 
would say something. 

Mr. Speaker: He should ask the 
other Minister. 

. ~~ ~ . t~ 

If-,ft ~~ ~ ~ <r<fTlIT f'F ~  'ffT 
~ ~ t ~ ~  ~ ;r ;ffi 'FT <mr 
~~ ~.  

~~ ~ ~~ ~  

om it 1fT1'I<'!T ~ eft 'flIT m 'ift;;ff if>'t ~ .t 

if; ~ cr<mr ~ ~ it ~ ~ 7 
~ 6'R ~ ~ 1f;T ;;it ~ ~ ~ 
~ if; om it mile: 'flIT 'R ~ ~ ? 
ifi'tm;rr ~  flr.r ~ ~ ~ if; om it 
'flIT ~ ~ ~ ~ ? 

Mr. Speaker: That is another matter. 

. ~ ~ ~~ 

~ ~~~ ~ ~  I 

Mr. Speaker: There have been a 
number of questions regarding the 
shortage of coal and I have admitted 
a "No Day Yet Named Motion", which 
may come later on. But, in the mean-
while, I have asked the han. Minister 
to make a statement on a Calling 
Attention notice. He will do so 
tomarrow or the day after. 

Shri Braj Raj Singh: Day after 
tomorrow will be too late. There are 
reports in the press about riots in UP, 
specially -.n Kanpur, and the District 

Magis,trate has stated tbat the I .. w 
and order pasi tion is very acute there. 

Mr. Speaker: I have ask the hon. 
Minister to make a statement to-
morrow. 

Gradation of Foodgrains 

+ 
*48 {Shri Vidya Charan Shukla: 
. Shri Pangarkar: 

Will the Minister of Food and 
Agriculture be pleased to refer to· the 
reply given to Unstarred Que;;tion 
No. 519 on the lOth August, 1960 and 
state: 

(a) whether the proposals relating 
to uniform scheme of gradation of 
foodgrains have since been circulated 
to the State Governments and other 
organisations concerned with the sub-
ject; and 

(b) if so, what are the salient 
features of the proposals? 

The Deputy MInister of Food and 
AgricnIture (Shri A. M. Thomas): (a) 
Standards for grading paddy, rice and 
wheat have been worked out and these 
will soon be circulated to the State 
Governments and other organisations 
for their opinion. 

(b) A statement is placed on the 
Table of the House. [See Appendix 
I, annexure No.9]. 

Shri Vidya Chann Shukla: Coming 
to part 3 of the statement relating to 
rice, may I know whether it will cover 
all the varieties of rice that are gen-
erally offered in the market for pur-
chase by the cultivators? F'or ex-
ample, I find Kanki, which is broken 
rice, has not been indicated here. 
Under what classification will it be 
included? 

Shri A. M. Thomas: It will not 
come within the classifications that 
have now been suggested. It will be 
Kanki rice, that is, absolutely broken. 

Shri Vidya Charan Shukla: May I 
know whether there were complaints 
regarding the classification of rice in 




